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o "~ IN THE CENTRAL ADMINISTRATIVE
‘ PRINCIPAL BEZNCH
NEW DZLHI,
0.8, No, 167/96 ~ - Date o decision 15.4,96
Hon'ble Shri S.R. Adige,Membar (4)
Hon'ble Spt.Lakshmi Swaminathan,Memher (3J)
Shri Durga Das and others
oo Applicants
(By Advocate Shri H.K,Ganguani)
Vs,
1. Union oF Indlautwrough ’
4 Sacretary,Ministry of Railuays,
‘\ , Rail Bhawan, Neu Delhi,
) 2. The President,
. I.R.C. A, (Genl, Manager, N.Rly)
Baroda House, Nau‘Dnlhl.
3, Genl Secretary,
T.R.C.f. State Entry Road,
New Delhi,
.« fesnondenta ,
(‘Siei MW.Thatterjze, departmental ~ - B
reb¥esentative)- > - : o
0 R D _Z R (ORAL)
(Hon'ble Shri 3.R. Adige, Membar (A)
: We have heard Shri Ganguwani and Danartmantal
‘ - reprasentative Shri Chatterjee for the resnondsnts,
2. | Departmental renrasentativa, admits that the
, .
applicants representation dated 7-6-1995, has not yet baen
finally disposed of. He states that tho matter has been
) _
referred to the Railway - 8pard,
3, - This 0.8. is disposed of with a dirzction to
. : the tespondent No.1 to dispose of the annlicants rencesentation
within a perind of six wesks from the dates of receint of a cony
of this o:der..No costs,
(Smu.Laksth Suaminathan ) (S.R. Adige/) .7
Member {J) Mamher (A)
Later on Shri D.5. Mahendru oroxy counsel for
Shri P.S. ﬂphﬁndru<annﬂars.
fok Lo e, 2 Aot 5
(Smt,Lakshmi Swamina ’hﬁﬁy/ (S.2. Adiak ).
- m(3) - M)
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